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Purchase 01 Tractors 

956. Shrl Muhammed EUas: 
the Minister ot Commeree aDd 
try be pleased to state: 

Will 
Indus_ 

(a) whether any agreement has 
been signed between Governments of 
India and U.S.S.R. and U.S.A. to pur-
chase tractors; and 

(b) if so, what is the agreement? 

The Minister Of Commerce (Shri 
KallUDl'o): (a) and (b). No specifil' 
agreement has been signed ('ither with 
U.S.S.R. 0,· with th(' U.S.A. tor the 
pUIcha.c;e of tractors. However trac-
tor is one of tM items for import 
from U.S.S.R. as ppI' Schedul(. 'A'. 
attached with the current Indo-Soviet 
rad~ and Payments Agreement. 
~ an> irnpo:1ed in accordanc(' 

,,-jlh the aS ~ requirementll of the 
('ountry. 

Rise In PriCe of Mustard 011 ill West 
Beapl 

957. Shrl Tridlb Kumar ChaudhurI: 
Will the Minillter of COIIlJIIeITe IUId 
IndlUltry be pleased to ~tate  

(a) whether the attention of Gov_ 
('rnrnent has been drawn to the abnor-
mal rise in the price of mustard 011. 
the principal edible oil ulted in Wellt 
Bengal; 

(b) whether attention has also been 
drawn to complaints voiced publicly 
through Press in Calcutta by the Sec-
relaTy of the Oil Mills AIaodatJon of 
Wl'St Bengal about the ~lati e 

activities of the Indian Produce As-
~ociation who are alleged to have 
indulged in cornerinr the available 
l;.Upp]y of mustard seed whlch West 
Bmpl ,.,t1< from outad~ thp State 
mainly; and 

(c) what steps, if any, Government 
propose to tab to bring thesr aC'Uvi· 
tie!! under cheek? 

The Minister Of Commerce (lSbrj 
KanIlDCo): (a) Thl! prIces have gone 
up bu: the rise has not been abnonnal. 

(b) Govcrrunent have seen press 
reports of the allegations made by the 
President of the Mustard Oil Mil· 
lers' Association of West Bengal about 
the speculative activities of the Indian 
Produce Associalion, Calcutta. These 
alIegations, which relate to the ready 
market and not to forward ~ 
have been denied by the laUer at 8 
Press Conference. 

(c) No action is contemplated at 
present. 

C.P.W.D. Stair 

• :958. Shri Tanramanl: Will the Min-
ister of Work5, Bousln, and Suppl, 
be pleased to slate: 

(a) ~ll't l'I' it is a fact that there 
arr> indur.trial categoril's of maft' on 
regular establishment in the Centnl 
Publi<- Works Department in the 
light of Minilltry of Financ(' OffiCX' 
Memorandum No. F. 8(l)-Est.(Spl)/ 
110, datPd the 12th August, 1960: and 

(b) if so. the categories of such 
posts and the number 01 workers f'fTl-
ployed in each category? 

Thfl Minister of Works, Boallln, lUI' 
Sappl, (Sbrt K. C, Bedd,): (a) The 
memorandum rl"f"rre<i to doetl not 
rtl'al with the clal.!!lfkation at the staff 
on the recutar elltablisJunent Into In-
dustrial and non-lndu!Jtrial C'tIU>«oril'!l. 

(b) Does not ariM. 

Pan-hue of Eleetrk Beaten .., 
CP.W.D. 

Ht. Sbrl T ........ I: Will the Min-
ister of Werb, ~.... Sapply 
~ pleued to IIlate: 

(a) whether It I. a fact that som .. 
eleetric heaten were purehued by thr 
Central Pub'!c Work. Department for 
the WIe of the MsnbenI 01 Parlll-
rnent I'Hldln, In North and South 
AVftlu .. ; 




